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CENTRAL ADMINISTRATIVE TRIBUNAL 
GUWAHATI BENCH 

.,. 	. 
* 	

ORDER SHEET 

OriginalAp1jcatj0 

Misc. Petition No./ 

Contempt Petition No/ 

Review Application No./ 

Apl1cant (s) 

- Vs, - 

sponent (s) 

4 vocte 	for the applicant 
I. 

vocate for the resmnc1 r- (\ 
- _.L"_" 	' 

Ij 

oikes of the Registry 	
Date j 0rderoftheTjbuflai 

\ 

ppucauon is . 	25.3.20 
but not in time 

is 
not 	'1 	F 

I Rs, 5C/ ' 
F 

rlpII 	
i. 

031 	Heard Mr. V.M. Thomas • learned 

!counsel for the applicant. 

Issue notice to show cause as 

to why the application shall not 
e admitted. 

Also, issue notice to show 

cause as to why interim order as 

prayed for shall not be granted. 
Returnable by two weeks. 

Mr. A.K. Choudhury, learned 
Mdl. C.C.S.C. for the respondents 

accepts notice on behalf of the 
respondents. 

As an interim measure, the 

respondents are directed to allow 

applicant to appear in the interview 
for the post of Aastt. Director 
(Lecturer, but the result is 

subject to the outcome of the 
application. 

List on 10.4.2003 for adm.iss 
'ion. 

Mnber 	 Vice-'Chajrrnan 

mb 
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10.4\2003 	HeardMr. V.M. Thomas, learn,U 

- counsel for the applicant and als/ 

Mr. A.K. Choudhury, learned Add/' 

.C.G.S.C. for the respondents. / 

1L 04t 	relief the al/ant 

prayed fbrto'consider his/case for 

election for the post of As sistant 

D1 ector (Lecture) in th 	North-East- 

ern Police Acadny, Urn 	in, Meghalaya. 

It  h s. now been stat 	that in view 

-of th 	order passed 	n 25.3.2003, the 

applica t was allow dto appear in 

the inte view held on .28.3.•20U3 and 

Lhe 	pli 	nt 	 ard ith 

I 	'-! selection p 	ces .• 

In that v ew of the matter,no 

C 

further 	I  
Ldire 	is necessary. 

The applic 	i. •n thus stands. disposed 

of. No o der as 	o costs. 

Vice-Chairman 
mb 

• 	
., 

( 

- 	 . 	 - 
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O.A. No. 55/2003 

- 
10.4.2003 	Heard Mr. V.M. Thomas, learned 

counsel for the applicant and also Mr. 

A.K. Choudhury, learned Addl. C.G.S.C. 

for the respondents. 

The only relief, the applicant 

prayed for was to consider his case 

for selection for the post of Assista_ 

nt Director (Lecture) in the North- 

a stern Police Aca derny, Urn lam, 

Meghalaya. It has now been stated that 
.1 

" 
in view of the order 	passed on 

9' 25.3.2003, the applicant was allowed 

to appear in the interview held on 
28.3.2003 anc1the applicant was allow- 

ed to participate in the selection 

process. 

Since the applicant secured 

the relief prayed for no further 

direction is necessary. 

The application thus dismissed 

as infructious. No order as to costs. 

Vice-Chairman 
mb 



- 	
- 	 - 

AMAR 
Wet 
s% Ijl 

OtJWAHATI BENCH 

(Application under Section 19 ofI 
Administ rat i ve 1 r :i bun a I a Act, I % 

OA No. 	 / 2003 

—BETWEEN- 

i Swaroop Sharma 	 ::•] ic: ant 

—AND-_ 

Union of md iaOrs 	 R.esoo lent-a 

SYNOPSIS OF THE CASE 

In 	thi.s 	application the 	AppJ :i.c:.nt 	who ii-, 

esentiv servini:t as Asst t . D i Ac t or (Lecturer) In the Not .... 

tern Police Academy, Li I am h'- .......•av a 	on ad-hors 	b as is 

is prayinp for a direc:I; ion to the Pea .. oncfent no 2 (UPPC) to 

•aJ.IOk.i/c:.a:Ll 	him to appear for the interview. scheduled 	for 

28:() for repular .a::> aim ir nt  to the said past The App.... 

I :i.c:.ant has the reouis:ite ctual if ic:at:ions and be had duely 

applied for 

1995 	 The ai:: j. :i.c:a.rt; obtained icDrt t;T'.actk.a.;e I. er:rre 

in Sociology \ - t-- r .--' t'II•-i..I 

The 	a.:::]. :.c:.:....i 	cc:.L 	 i'e'r cs 	erp:e1'i,- 

ence sin the subject under Prof.A.C.Sinha 

the Lhen i-.e zrcI a .;:I..S  C Deptt.of Sociologv,NEHU 

applicant served as Asstt.Director  

11 	 .Lec burer) in N.E.Police Academy fc:r-  
	179 

days csn 	:L:1--"tcc: 

a........... 	... ..;:c:a'j) -) 	the a. ...: p:i. :icant served..- 	-: ç;.:f 	for 

r)r:)T;ber 179 	days 
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t) at 
	

Pai-tic::uiar 

4cai rthe 	 served,on 	adhoc: basis .app1i:ant 

31-12-02 for 

LDp.iicani; 	is se rv i nq 	on 	ad 

0 

in 	the said 

t':h 	()2 th*nea,rt iie 	in 	March 	2()()2 	the . pos t 

advertised by UP SC 	for recLU. an 	aoc) intment 

Qualificationsi 	E:ssent i 	(a):nst Gradu- 

in 	Sc.'o iolcy/Psyrh 	1:y/Soc i al 

(ntr'opoloqy 	from 	a 	i'c:onn :Lsed Universityc.r 

(b)Two years 

eXPtLCe 	in 	any of the  

Desirable: tar:h:.nq 	in 	ac.ad 

nic: 	institutions 	in 	N.E.Reqion of 	lndia 

The 4pl icant duely ap:t ied 	for the 	cost * 
but he has not been called for the 	inter"- 

to be he Id on 28 3-2003 ew 	sc:hed..l ed. 

1.aici Grounds iJ r ec 

he Applicant hes the Elsentia] as 	 the Dcsi1'atDie 

qualifications fot the post as advertised 

He 	as hands--on enenienc.e On the 	 icr he 

rvc on 	
-hoc: bais for one year and oreseni ly he is 

servnp as suc::h in the said post 

the applicant is a:::tuallY hIdinc the ocjs: on ad-hoc: 

in have been pien the c:mt_ritY 	
' 

compete for rpul an appo in tment 
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IN THE CENTRAL ADMINISTRATIVE TRIEUNAL 

GUWAHAT I EENCH 

(r 	(:p1 :i.c:at;i.:nL:ie1' 	Bc:tior 19 	of the 
Administrative 	rT 

—BETWEEN- 

Bhri Swarccp Srma,  

Gauri Shank ar  

f3h ]. Ic:r 

Appl:i. c:ant. 

—AND- 

1. 	Union of I nd Ia 

rer'esented by the 

the 	of I rd a 

Deptt ,.c.:)f DeveIc::ment of !\li't;h--E.ai:tern Ren ion 

V joy-an Annexe, Maulana Azci Fad 

New t)e:Lh 	110 c:rL I 

LJrion Fub].::: EI.rv ice 

f-i: 

New Delh i - 1 00 ::i 

tr'c:ch its Se•c:re try 

Respoicera 



- 	- 	 .--:.--.--.- 

1 LS OF 7HE APP L. I CAT I ON 

P.arti c lars of the Order aoain'st which the Aoo:tjc:atc:n 

is made 

This Applica .tion 	is not 	:)jr- o ru.caqajrst 	any 

specific order massed by the kespDndent. Hawever, in 

the present Application, the : jrjr-in. who had aiplied 

for the post of A;e:Lst.at:.Dir ector (L.ec:turer) 	in the 

North-Easte rn 	Pol :1. c: e Ac: ac amy in response to 	an 

ad ye r'ti semen t pub Ii sh ec- by - th a Respondent no 2 	and 

who is presently a er'vinp :.r the said post. - on ad-h 

basis, is see::ino relief aoainat the action of the Pea" 

ponden:; no2 (UPSE) in not c:;alljno the Applicant for 

the :Lntervie;scnedu.leo to be held at Shil lonc on 

25th March 2003 

JLAr:.cc. ict:c:n of the .ni:}Lk'.a.l 

The Applicant decaras that the sLbjec:t"1-iatt.er of the 

'tz:&rt a. plication is w:in the jurisdiction o -f -l:h:is 

niounal. 

The sup] icant 	further dec:lsres that 	this a:plication 

is within the 	:iiiit.at:k:r:,eroc: prescribed under 

Sect :i::n 2: 	of 	the Admin ist;rative Tribunals Act 1985 

4 Fact-a of the Ce,.sc 

4 1 	That the ApI ic.:.:an t obtained SF:ost  Braduate 

depree in So::iolopy from the Moth-Eastern Hill Univers:i.ty 

A c:nuv of the relevant certifi,c::ste 	iaa1er:d 

her a to as AMEXURE- 
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4 2 	That the Applicant also has a :.: yr are, 	ras arch 

experience in Sociology d...rina 	.97 under Prof. A. C.  

E3,inha the tun f-ra.d of the I)eptt of Sociology of 	rth---- 

Eastern Hill LIniversity,  

,.....:: 	 the 	ce rcif i c:at a 	isa.:ed 	by 

ciated 10/11/98 is annr>ed hereto 

NNEXURE:-  2. 

4:3 	That the i\ rth- as ecn Pol ic:e A:ademy at 	imiam 

(1echa lays) is an institute for both outdoor and ac.damic: 

traininc of pol:Lce personnel of NE reion Earlier tr.a 

intit.;e was.nder the hi.nist'y of Home Affairs, 0ovt 

of md j. ends at o resent : t is mier the t:;nt t: Dave]. oD 

ment of North-Eastern Region,Dovt of mis 

• 4.4 	1at%are was an advertisement pubi :ished in the 

Meghalaya Guard i. an dated Nov 2rd 1998 fop • post 

• (asi.st art Director (Lecturer) in the Nortl Eastern Police 

(cademy to be filled up on ac-hoc: basis 	The recured 

cua 1 1 f Ic: at :1 on was 	 Gradust a Dep rae in Soc. :iol opy/ 

,: in::l : cia :L Anthropology with two yesra 	teachinp/ 

es?arc:<per. enc::e in any of the as Id su j acts 

copy of the aforesain advert isemant is anne <ed 

I ' 	 '-/'F 

45 	1.....at the applicant had the 

• tion and scc:ordinuly he .apD1Ied and was selected 	and 

v ide fl 4 et no.NEPA/EG/6/90/Vo!-II! dated 9/ 12/98 he was 

• appointed as Assistant Di rector 	(Lecturer) on ad.... 

basis for 179 days w. a f, 15/12/98 to 11 /é/99 H 	.:oined 

on 15/:12/98 and served till 1116/99 

copy of the 55] d appointment order dt 

in annexed hereto 55 ANNEXUH.L- 4 



06 	Ti''at before the :cno3.9tiori of the afr'esaid 

eic:c 	another sim:L Ian advertisement was 	p::lished 

eq ci nat which the aop I Ic: ant app Ii ed He .;a a epa ± n ee er:-' 

ted anc vine Order nNEPA/Apott 	o Lec)/5/99/630 -36  

dated 15/6/ 	was acair' aintr:d as Asstt. Dir'ec:tor 

(Lecturer) on ac.-r'oc: oae for another 1 79 days 

18//9' to 13/12/99, Ac:cot'dirc:iy the appi icant served for 

a aeconc: te NP. ending On 1/ 12/99 

A copy of the aforesa:i.d appoin1;ment Order dated 

15/5/99i a :nnexed hereto as ANNEXURE-- 

4 7 	Th at dLA ninc: the eoresa i. Ci ad--hoc is a rv Ic. e p-ar I od 

of 1 v an as Asst't Di re::: t;or ( L. en tuner ) 	the App 1 ic ant 

nischarqed his duties effic:iant].y q  CL.I1pF1tiY and with 

utmost d a vot I on ih a c:ommenc at; ions p i v en to the App ii. cant 

by the then 4:-I) :1 nec: ton and the then Dy Di ran: tor ( I ndor:r 

of the Academy bear ample test imony to the said fac;t 

'Coc lea; 	of the •aa:i.c:i 	c:onmandetic:ns 	dale:-  31-12--$8 

and / 2 /%O.)O an a anne ad here to as ANNE:XIJPE3- t & 7 

428 	That thareatter the Arjoiicant was replac:ed by 

another hc: apoointee and be:Lnp .apprieved the 

po:L1cant oreterred an Application before this Hon'bie 

Tribunal hemp D.A.no.177/2000, ray::rci for a direction 

to re•-induct •m in serv:Lce as - before on Ad--hc::c: basis as 

Asstt, Director (Lecturer) in the P:ythEac:tern Police 

Academy and to cc:n t . nue him in th L cap an i tv till reoulat-

selection and appointment is made 

09 That the 	said O. no.177/2000 was d: apc:sed of 

1r:ibur.a 1 by Order. ...ad 	15/5/2001. 

c:Iirec::;irc the arithoni.i:;ies :;c: 	allow the 	A:l :i..::ant to 

AL 



aci'n:: 	r.)CDSt 	t:i 11 	c:oç1eLn 	of 	the 

orcess of 	y'L:r:15.tjJr1 	"fhi,s 	Otcer 	was 	subsenuentiv 

Division 	Bench 	of 	the 	Hon 	b1e 	f:aL1a';:j 

H Hi oh 	Court to 	thee f 	ec: t 	that 	the 	ipo Ii 	ant 	sh a I I 	b a 

induc: bed on 	ad--hot: 	ba-a:is 	as 	Asstt. 	D:Lrec::tor 	(L.ecturer) 	as 

and when need arises from time to time 

10 That 	-cr!T-'ea -ter 	acain 	the 	A:1 ic.ant- 	was 	aopcint 

ad 	as 	Asstt. 	Di nec 	cr 	( Leo t;rar ) 	in 	tli a 	North--Easte no 

Polic:e 	Academy on 	:d--hoc basis 	for 	132 	days 	wef. 

22/8/02 to 3:1 / 12/02 • 	v ide C3rde r no.NEPA/Apptt(ADLec)/5/ 

9913245-50 d ated 2/8/ 02. 	The Applicant served 	In 	tn at 

capacity durino 	the said period. 	Once 	spain the (ppIicant 

was cli 	en a 	si. ml .1 an 	apoo in bmen tv :1. d.c 	Order no.NEPA/Apptt/ 

PD ft. cc : ii /99/vo . ---• :c /e8-94 /99 dat ad 	10/2103 	for 	a per a od 	of
. 
 

• :L"9 	days w. a f 	10/2/2003 to 7/E3/2003, 	Accordirioiv 	the 

Ppplic:.ant: is presently serv:ino 	in the Said POSt- of Psstt 

ua nec: -con Leo -curer 	in 	the Nort -l-.aste no 	no 	ace 	?-cad amy 

on 	Sd .... :OO daSiS 

• 	 cc,pias 	of -l--1-- 	aforeena:id 	appc::intmenl; 	orders 	dated 

23/8/02 & 1012 103 are anne ad he ito as 	PNNE XLiRES--- 8 & 9 

11 	That:in 	the 	lilea.irl:e 	the 	i-:i.:i1:)c:)rl!:!erlt 	nc:I:$ 

published an advertisement baino Advertisement no5 in. 

the 9 — :15 March issue ot ------- a Employment News mv it :i.nq 

app lic:ataons for reoular appointment to various posts in---- 

post of Psatt; Direc::tor (Le.:tur-er) in N.E.Police 

Pcademy Zitem no 5 of ---- -ad vent :i ..amen t 	Tb a- 	es-i3en t i;aI 

oual :1 float ions presc:rabecl wereg 	( 	::--.---- C3raduate L)eclrae 

nt3cc io 	,'P-f:hc c)ry /Socia I Pn th ropo lopy f roma r ec:c---- 

clii ised Li-ni varsity or aqui vaj. ant 	and 	(b two years 

searoh/taach:lnp experience in any of the said sub jcc:ts. 

ContdmS  



qua]. ifici . ;ic,n was also menti::e, 

rience 	of teach :inc 	in •acdeinir :Lrs; :1 t. ti.cni' 

Eastrn Rc:ion of India. 

l 	c:oL ycyfi the r'e].:vant pa 'e 

-:c, rt isein€ t co5 	as published in 	 En 1:vrn7 N.eu; 

9- 0  r' .. rc:h 2002. is annexed h ? r i; o as ANNEXURE— 10.  

12 	That in rescnse to the aforesaic •vrhisement 

the Ap3lic:ant 4  ceinc fully cual ified 	submited his 

application to the Fiesoondent; n:: 	and the Applicant 

rece . ved a card in acknowledgement df the r'ece ct of the 

"apnlication from the off :ce of the Respondent no 

1 	.1. l.. _.: 	•...._ 	•• 	•._ 	 1. 	-• f 	 i 	 k 	.i 	is  

ane.ad hereto as 4\tNEXURE - 11 

013 	That the irterviewfor the post in oi.est:Lon is 

/ 	
now acheciul ec. to be he; Id on 28/3/03 at the o remises of 

the 	N.E. Pal ic:e Academy 	itself. 	Recently 	several 

c:fther persons who had also anpi :ied for the aforesaid oast 

received c:all 	letters direc::tinn them to appear lo r the 

inter'view schedu:led on the said date 	c:cordino1v the 

Apolicant too awaited the rer:e:ipt of a sim:.lar call 

:it;ter. 8u.tt  to the opl ic.ant s di.smay, he has notr ece 

i ved any such letter till this date As there is only 3 

days remain inc for the scheduled interview the apol icant 

has lost, all hope: of rec.eivinq any call letter from the 

Pcnnd-f oc., 2. Hence this Anolication.  

Contd-7 
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5. Grourds for Relief with L.ec{a]. Provisions 

That the Applicant has the r'equired essential.  

qua :tifi:at ion for the post in quest ion s  ic 	t Bpaduate  

• 	Deqree in Sociology from a r.. oqni;:.ec university 	(ie 

• 	NEHU 

 

and 2 ye are. rese arco cXp ar i enc: e in the sub i cc: t 

and the Apo :i ic:3.nt due ly app I :L ec for the post. As such he 

should have been called 4:,...r the interview scheduled on 

26/3/03,  

52 	That the Applicant also has the adcit;ional 

desirable qualificationSe. eccrience of teac:hinq in an 

acac:Iemic inst:ltut:ion in NEH.eqon of lndia At the time 

Of aopiication he had one year teachinq experience in the 

very same t:ost in quest ion at the M 0  F. FihI ice Academy 

such 	havinq hands-on experience in the post isself g  the 

App? :ic:ar + stands a e1;ter chanc: e than anyne else to be 

iec:tad 	and he is better suited to the poe; than 

anyone a: 

3 	That earl icr when the said cost was adver:; ised 

for a:-hoc appo:i n tmen t (Anne xure 	of th is App ho at i oi 

the 	ame qt.al:;.t:L c::at ions were prescribed as in the Adver-- 

tisement no % of the UPSC; (Annexure -  i( of this App I ice-

tion) 	At that time the applicant was selec:tei and 

appointed in the most on 	ad-hoc baa is b cauae he 

had .: qualificat....on Aasucr lack of qua-

lificat ..on cannot be the reason now for not callinq the 

ç:p. icant tc)r the inrerv 

4 That the apo I icant is orecent ly servinq 	on 

ad-hoc:: basis in the very same Most for which in k;erv iew 	is 

hald 	ie Aastt Director 	(Lecturer) 	at NEPolice 
beinq 

onto-d 

'.. 



it 	 matter o f --- 	 mess 

that persons servinq on ac"ho: basis in a part:ic:ular 

cc;st ariav :1. rip the repu i red nue Ii f :c: at :1. on ouqht to be 

ce LI d for the test / interview when the post is scu.pht to 

be filled up on regular basis In the :i.nst:nt c:ase the 

pp I icanL has the requi red qual if :icat ion and has serveb 

and is p :e.sent i -v ser, nq on ad--hoc basis in the OOSt il i 

pu eat ion, and he has also duly •apol ied for the post 

Hence j ustice, equity and fairness demands that he should 

be called for the interview and .1ivenan opqort...tnit;v to 

cpate for macui am se 

55 	That tare is no valic mean or justification 

at all for not ca.linp the Am plicant for the interview 

schedu I ad to be ha] d on 28/3/2003. As the app I :ic: ant has 

the pec:ribed qua]. :ificat:ion and earlier he was and 

presently he is 9  sarvinc in the post in qu.e.t ion on ad-

hoc bas:i.s he is entitled to be considered for selectioin. 

and appointment on requl ar basis by bce i rip ci :1 van an cppur-" 

ti.niI:.v a:iear for the c:cr'c:err'ic:'c: irite'vie. 

• That the rip] icant has not been informed of any 
5:6

r'e ason as to why he has not been cal 3. ad for the tnt a my law 

As suc:h • the App l icant .acipreheflcls that there is a :t ac< of 

bonafida and axtr:enaoLu3 considerations in not c:all mci :1]iflo 

50 	That In any view of the matt em the action of the 

tJPSC of nc:t::allinc: the applicant for the 	:inte rviaw 	in 

quest i on is totally unfair, inec.itable and unjust. If 

the applicant; is not c:1iver an opportunity to appear in 

the -for'thccimiflC interv:iew to be held on 28/3/2003 he 

wz: I ' 	 :lrdtosLuf far 	I rrep arab I a loss and 	p rave 

injust:ice- 

r' 
L.L

_ 	.L-4 '

H  

\\k 

. 

~~' 	 a 



6. 	Details 	of 	F:erec 	E: 

That 	the Applicant st.ates 	that  te-e:irro 	..:t. tenet ive 

remedy 	ave:i Labi eto him 	e::u::eot to 	a!Joroach this 

£ 	. :t 

ilattera: 	not 	PreiLsly Filed .- 	 P9'jr - 	Eafore any 

other Court - 

• 	the 	:nr)l :Lcant 	declares that he has 	not 	ft led any 

.atp1ic.atior, 	- it ç.titi. 	or suitr 	iirLc the 

mar-in 	respect of which 	this application has been 

• 	made, 	before any Court or any other authority or any 

other Eanch of the Tribunal nor any such 	Aprlicatio, 

writ: 	oatition 	or suit: is pendinc1 before 	any of them 

E::t Relief &ucht For 

The App]. :icant pr'''s for the following relief 

Tn at the Respondent no 2 may be d I nec ted to 

al. low the Apo]. :Lr:ant: to appear for the 	interview 

scheduled to be heir on 28/0 	or any other 

ad jour ned date for a a I cec t ion for the post of 

Asstt Director (Lect;urer) in the North E:ster'n 

l i c a- Ac ad amy Urn Lam ( Meph a I aye 

91 l"ter'im Re]if prayed for 

C:is:ion on this 

appi icant prays for the issuance 

interim order 

A d:i. rect ion may be issued 

to allow the app : ire n •- 

e.}oe-ar in the forthcoming in t 

appi i c a t ion 	the 

of the foiIownc 

to the Respondent 

t:',rrDvisic:}r".e. i 

rv i ew 4:.srs  the post 

\ 

Can td" - I 



of 	Asstt. r::i::trr (L.ec:t...rer) 	in 	the 	Nort!'- 

Eastern Police Academyc.:redwe:i to be teld on 

the iina:L 	c:L.tC::C1E 	c:. 

anç 	ic:ri 	OR 

b 	In the alternative, the interview scheduled 

for 	3/3/03 :Ltse] f may be stayed ti 1.1 a ca].l 

letter is served to the aplic3nt 

10.This alic.t ion is filed tcu:h {dvoc:ate 

11 Part,ic::u).ars of !.P.O.  

!.P.O. ,'::i 6072M,3 

Dat. of Issue i 2: /3/2003 

LssLL?d from i Bu.ahati Read P.t-0ffice 

evabe 

Z:m:lies 

As stated in the Inc:e::< 

I 



I, 

VERIFICATION 

T 	 .1 'tp 	- n1 j.r- r 	::;h r 	Siarcoo Sh.ru 	sc:n c:f3hri. 

	

Ch.ar'nia. 	cec.: about 31 years pr'esently or<inp asac'- 

nor 	•ssit. 	Iir'e::tor' 	.LeLtur'er) 	in 	the 	ft:rt h-Eastern 

	

- ic:e Ac.ad:m''. Um.i:un (1eca1.aya 	and resident of "Thauni 

	

Trace, Sh ii Lan::.1 - 	0)4 do hereby 

e r i.. •fy th at the stat emE:n ts made in the app c 1: ion in 

par-as 	3 )  r'Z )3L+  4' 	4'1 4'13 ,  C-fo/O are true to 

mY know1edpe those made in  

are true to my J. n format Ion n ased on records 	and those 

made in parse; / are my humble 

submissions basec on leo..al advi:e anc! I have not. supress-  

edanv mater j :e, fec. t 

And I s.cn this Verification on t.h:Ls 	 day 

of March  

b i c1 n :1L re 
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Phone - 27644 Residence 
Phone 
Grim : 

	

P 	
Department of Sociology 

SCHOOL OF SOCIAL SCIENCES 

	

A. .Si'tha 	 NORTH-EASTERN HILL UNIVERSITY 
SI-IILLONG - 793 014 (NDLA) 

10 November, 1998. 

TO WI-OM IT MAY OJNCEI4 

Mr. SwaroopSharma has been an MA student in this department. 

He. is known to me as a researcher, as he worked in my 

research prGject during 1995197. I found himriendly 

person, who has sufficient skill for sociability. 1 wish 

him well in life. 

H 
C A.C. Sinha ) 

I. - 

4 



A 	- 3 jP 

1 	 ' SITUATION VACANT - 	 . 	 ... 	

: 

One posteachof'AssttDjrectbr (Scientific'aid), Asstt. Director (Lec-
.tifter.) and Asstt. .Qirectbr(Law) are required to be tilled up on ad.hbc 
basis in NEPA as perdetalis given below :- 
Asstt. Director (Scientific Aids)- Candidates with quaiification Degree1' 
Past Graduate in Forensic Science with teaciing experience Degree in 
Law would be prefeçabld - ••• 	j1 / ••( .............. 

Asstt Director (Lecturer) - Post Graduate Degree in SociologyIPsychol- 
ogy/Socia! 'Anthoológy with two years research/teaching experience in 

..any of the abo'e mentioned subjects. 
Asstt. Director (Law) - Degree in 	v' La with two years teaching experi 
ence in an institution/College. 
Interview on 8th Dec; 1998 at I. 100 hrs w ..th original testimonials. 
Venue: Office.of the Director, North Eastern Police Academy, Umsa, 
Urniarn (Meghaiaya)  

M 

Aflo 
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No. N1j.d-'AIEU'i9U!VOl.UL' 	 Utci. Umsaw. tlic 	tIL )cc9. 

Th17T 

Shri SWaroop Shamia is hereby appointed as Astt. 'Director 
/T 	 ..1 	 11(S 

L1c'.t (41 ci I Vii i-U1i'.'\' Ui1) L'.'I 1. icLi''U Vi i. F 27 	 V1I•1L cJ_Lc¼4 jiviji itic 
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..••.•-- 	

— .. —... 	 C)•• 	Ii...............  

'Asstt. Director (Lecturer) is made which-ever is earlier, in the scale of pay of 
?% 	I% 	 I 	

42 	 '2 2 	• 	.2 

	

I.) I .)iitJi 	p.TTJ. pillS ()U1UT atR)warIees as dU1I11SS1I3IC to iiiC 
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i'he. ad-hoc appointment however will not make Shri Swaroop 
C'L........-..' 	..4.L.,-. ....' ...L..... ...... 	 ...i.... 
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Sj/_ 

A_tin SI%Jk'.FA 

k .254121. 
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North Eastern Police Academy 
	/A 

Government of india 
Ministry of Home Affairs 

Umsaw: 793 123 : Umiam : Meghalaya 

No. NEPAIApptt(ADLec)/5/99//('3 D - 4td.' Umsaw, the/S th, June'99. 

ORDER 

Shri Swaroop Sharma is hereby appointed as Asstt. Director 
(Lecturer) on ad-hoc basis for a period of 179 days with effect from the 
forenoon of 18/6/99 to 13/12/99 afternoon or till a regular appointment of 
Asstt. Director (Lecturer) is made which-ever is earlier, in the scale of pay 
of Rs.8000-275-13500/- p.m. plus other allowances as admissible to the 
Central Government Employees from time to time. 

The ad-hoc appointment however will not make Shri Swaroop 
Sharma entitled to claim any regular appointment. 

(K.K.Jha 
Dircctor 

Memo. 
No. NEPA/Apptt(ADLeC)/5/99// 	Dfd. Umsaw, thecth, une'99. 

Copy to :- 

The Director (NE-lI), Govt. 
of India, Ministry of Home 
Affairs, New Delhi. 

The Under Secretary, UPSC, 
Dholpur Hoiise Shajahan 
Road, New Delhi. 

}The matter relating to the 
}selection of Asstt. Director 
} (Lecturer) is under process 
} and likely to take 
}sorne time. Services of an 
}Asstt. Director (Lecturer) is 
}essential in view of 
}ongoing training programmes 

The RPAO(IB), S1iillong3. 
The A/cs Section, NEPA, Unisaw, Barapani. 
Shri Swaroop Sharma, Asstt. Director 
information & necessary action, p1. 
Personal file. 
Officeorderfije. 

V~f - 
row  

/AIf RIF!? 

(Lecturer) - for 

/ 4/ j,   5 

(K.l1Iin) 
fl •  '11 &. 



,~, ~ I ---- , El 	 2~ 
TO WHOM IT MAY CONCERN 

Swaroop 
Shillong. 

I have the pleasure to certify about the qualities of Mr. 
Sharma, son of Shri D.C. Sharma, a senior citizen of 

t 

I know Swaroop Sharma for a pretty long time and 
found in him lot of potentials. He is diligent, well mannered has 
high moral values. 

Ivir. Sharnia is at present serving the North Eastern 
Police Academy as an Asstt. Director (Lecturei). He have been 
doing his duties with utiiiost devotion and dedication and by 
continuing to do so can contribute much. to the Academy infiture. 
1 am confident of his capabilities and strengths. 

I zvish him all success. 

f4 

law,  

frdv 



North Eastern Police Academy 
Government of India 

* 	 Ministry of Home Affairs 
Urnsaw 793 123 (Umiarn) 
Meghalayn 

Telc No. (0) 0364 64290 
R)0364 64246 

Fax No. 	0364 64290 

D. 0. No. J5'tPAc7) 

TO WHOM IT MAY CONCERN 

My association with Shri Swaroop Sharma is since the East part of 1998, when 
he joined the North Eastern Police Academy as Assistant Director(Lecturer), on Adhoc basis. 

During the last one year it was found that Shri Sharma could impress upon the 
staff and the cadets welt, with his qualities of head and heart. 

His diligent and pain taking habits are worth mentioning. Over and above his 
academic proficiencies, he is a person with dynamism. 

He was found to be welt skilled in handling video equipments. 
I understand he is also a diploma holder on video editing and sound recording. 
I wish him a prosperous and successful life. 

iiector(indoor)
K.R.

Deputy Di  
North Eastern Police Academy 

T. E . Police  Academy 
• 	 Umiam  



Wx kt~ 

Government of India 
Department of Development of North Eastern Region 

Umsaw, Umiam- 793 123 
Meghaiaya 

No.NEPAJApptt(ADLec)/5/99/ 	•4 	5J 	Dtd. Umsaw, th 4A ug,02 

ORiDEJ 

Shri Swaroop Sharina, S/O Shri Dhyan Sharnia,P.Q- Gauri Shankar, 
Kënch's Trace, Shiflong4, is hereby appointed asAssistant Director (Lecturer) on adJioc 
basis for a period of 132 days with effect from thd forenoon of 22/08/2002 to 3 1/12/2002 
afternoon or till regular appointment of Assistant Director (Lecturer) is made which-ever 
is earher, in the scale of pay of Rs. 8000-275-13,500/-p.m plus other allowances as 
admissible to the Central Government Employees from time to time. 

The adhoc appoiiitmert however will not make Shri Swarqop Sharma 
entitled to claim any regular appointment or subsequent appointment.  

;1 ;fl 
- 	 (Cfmd Siiigi) 

Director, .1/C 

Memo No.NEPApptt(ADLcc)/5/99/vol i8 3 	Dtd. Uinsaw, Au2 

Copy to:- 
I. 	The Dy. Secreta', Deppt. Of DOR, Govt of India, Vigyan Annexe, 

Maulana Azad Rbad, New D1hi 
- 110 011. 

The Under Secreiary, UPSC,IDho!pbr House, Shajahan Road, New Delhi- 
110011. 
The RPAO (TB), Shillong-03 
The Accounts Section, NEPA, Umsaw, Meghalaya. 
Shri Swaroop Sharma, Assistant Director 91,ecturer), NEPA, for 
information. 
Personal file 
Office Order File. 

(MI 

A 1~0 
~J 

\ I  
N ' 

~Qq  
(H K Mazumdar) 
Dy. Director (A) 



/ 

/ 

('F. iachuau, IPS) 
Director 

~Aj 

-- 90 1---  

GOVERNMENTOF INDI A 	 / 

DEPARTMENT OF DEVELOPMEN'l'QF NOR'l'll EASTERN REGION 
NORTH EASTERN POLICE ACADEM V 

UMSAW, UMIAM —793 123 
(MEGHALi.YA) 

1-7 
No, NEPA1Apptt/AD(Lect)/5/99/Vol.J 	/P__9d: /0

7
Feb .,/2003 

• 	 ORDER 	7 
Shri Swaroop Sharma is hereby appomiecl a: Assistant Director (Lecturer) 

in the scale of pay of Rs. 8000-275-13500/- p.m. plus other allowances w.e.f. 
10th 

February, 2003 to 7" August, 2003 for a period of 179 days or till regular 
appointment is made whichever is earlier. 

The ad-hoc appoiiitmeht will not make cnliticd to claim any regular 
appointment or subsequent appointments. 

During the period of appointment, his lIead.juartci will be NEPA, Umsaw 
and will be provided government accommodation. 

72U <) 
(T. Pachuau, IPS) 

Director 

Copy to:- 

1. The Dy. Secretary, Depit. of DONER. Govt. 01' India. Vigyan Annexe, 
Maulana Azad Road, New Delhi - 110 0 11. 

2, The Under Secretary, UPSC, 1)h0lpur I louse. Shah jahan Road, New 
Delhi— 110 011. 

3. The RPAO (BI), Shillong - 03 
4 The Accounts Section, NEPA, Umsaw. r\leghalava 

Shri Swaroop Sharma, Gauri Shankar. Kench's 'liace. Shillong —04. 
Personal File. 
Office Order File. 

9 
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INVITES APPLICATIONS FORT'HE. FOLLOWING POSTS 
1. (Ref.No.F.1/203/2000.4It/) FIVE 
DEPUTY 	SUPERINTENDING 
ARCHAEOLOGISTS IN THE 
ARCHAEOLOGICAL SURVEY OF INDIA. 
Of the five posts, one post is reserved for 
Other Backward Classes Candidates. 
QUALIFICATION: ESSENTIAL: A. 
EDUCATIONAL: I) Master's degree in 

.,Jndian History/ Archaeology/Sanskrit/ 
Persion/PrakritiPali/Arabic/Anthropology 
with knowledge of Stone age Archaeology/ 
Geology with knowledge of Pleistocene 
Geology of a recognised University or 
equivalent. ii) Diploma in Archaeology frOm 
the ASI or equivalentOR 2 years research 

•experieni:6 , in Ancient or Medieval Indian 
History:Archaeól&gy, . ;El9raphy, 
Museology, Architecture.o(.any study 
connected with the art and Architect(re of 
India wilhspecialisation in one or more of 
lhet6l16wing fields: a)Pre-history and 
Proto-History: b) Art and Architecture of 
Northern India (Early period) c) Medieval 
Monuments of Northern India and Deccan 
d) Art and Architecture of South India with 
special preference of Temples. NOTE: 
Candidates selected for the posts wilt, 
during the period of probation, be required 
to undergo training as per requirement of 
job preCcribed by the Archaeological 
Survey of India and will be required to pass 
a Departmental examination before 
confirmation. DUTIES: To undertake-
Excavations, Explorations & Preservation 
of Monuments on Archaeological 
Principles Preparation of technical reports 
on Monuments & Antiquities, 
Archaeological research in general and to 
assist the Superinlending Archaeologist in 
running the Oftice..HQ: Liable to'serve 
anywhere in India or abroad. 
2. (ReCNo:F1/353/2001-R-I) TWO 
'ASSISTANT PROFESSORS OF RADIO-
.DIAGNOSIS, MINISTRY OF HEALTH AND 
FAMILY WELFARE, DEPTT. OF HEALTH. 
SPECIALIST GRADE-Il (TEACHING SUB-
CADRE) OF CENTRAL,. HEALTH 
SERVICE. Of the two posts one postis 

'reserved for OBC cancliclatesi . 
QUALIFICATIONS: ESSENTIAL: A 
EDUCATIONAL: i) A recognised medical 
qualification included in the first or the 
Second Schedule or Part II of the Third 
Schedule (Other than Licentiafe 
Qualificalions) to the Indian Medical 
Council Act, 1956. Holders of educational 
qualificalions included in Part Ilof the Third 
Schedule should also fulfil the conditions 

to under graduate/post graduate medical 
sludents. To conduct and guide research 
cvork in the speciality. To provide patient 
care in the speciality. Any other duties that 
may be assigned by the authorities from 
time to times. HO:JIPMER; Pondicherry but 
likely to serve anywhere in India. ANY 
OTHER CONDITIONS: (A) Private practice 
'of any kind whatsoever shalt not be allowed 
including any consultation and laboratory 
practice. (B) the candidates selected will, it 
so required, be liable to serve in any 
Defence Service, or post connected with 
the Defence of India for a period of not less 
than four years inctuding the period spent 
on training. if anypovidedIhat: (i) he/she 
will not be requiredto serve as aforesaid 
after the expiry of 1Q years from the dale of 
appointment.. (ii) hO/she will not ordinarily 
be required to serye as aforesaid after 
obtaining the age of 45 years. OTHER 
BENEFIT: BENEFIT OF ADDEDYEARS OF 
SERVICE AS ADMISSIBLE UNDER RULE 
30 OF CCS(PENSION) RULES IS 
APPLICABLE TOTHE POST. 
3. (Ref.No.F.1/35412001-R-I)' TWO 
SPECIALISTS IN FORENSIC MEDICINE, 
MINISTRY OF HEALTH AND FAMILY 

WELFARE, DEPTT. OF HEALTH, 
SPECIALIST GRADE II OF CENTRAL 
HEALTH SERVICE(NON-TEACHING 
SPECIALIST SUB-CADRE). 01 the two 
posts one post is reserved for Other 
Backward Classes Candidates. 
QUALIFICATIONS: ESSENTIAL: A. 
EDUCATIONAL: i) Some as in Item No.2 
at (i) above. ii) PG. degree in the concerned 
speciality i.e. M.D. (Forensic Medicine), 
M.D.(Pafhology), M.D./MRCP in Medicine 
with diploma in Forensic Medicine/diploma 
in medical Jurisprudence, Speciality Board 
of pathology (USA) or equivalent. B. 
EXPERIENCE: Three years experience in 
concerned speciality after pbtaining post 
graduate degree. NOTE: Ito III: Same as 
in Ilem No.2 above. DUTiES: To perform all 
duties required of -a specialist in the 
concerned speciality. To perform various 
adminislralive duties may be assigned from 
time to lime. Any other duties that may be 
assigned by the higher officers. ANY 
OTHER CONDITIONS & BENEFIT: Same 
as in Item No.2 above. Any Special 
Concession: For Andaman & Nicobar 
Admn. & Lakshadweep Admn: a) Special 
compensatory allowance © Rs.525650/ 
p.m. b)Special Duty Allowance © 25% at 
baste pay subject los maximum of Rs. 400/- 

requirement of 5 years experience. 

DUTIES, ANY OTHER CONDITIONS & 
BENEFIT: Same as in Item No.3 above. 
Any SpI Conces for Andaman & Nicobar 
Admn.:- a) Special compOnsatory 
allowance © Rs.525-650/- p.m. b) Special 
Duty Allowance @ 25% of basic pay 

5. (Ref.No.F.1/4/2002-R.I1 I) ONE ASSIS 
TANT OII1ECTOR(LECTURER) IN NORTH 
EASTERN POLICE ACADEMY, MEGHA-
LAVA, MINISTRY OF HOME AFFAIRS. 
QUALIFICATIONS: ESSENTIAL: A) 
EDUCATIONAL: Post Graduate Degree in 
SocioIogy/Psycf1gy7sociaI'jhro-
p 1—y7rom a -recognised University or 
equivalent. B) EXPERIENCE: Tw,Lears 
research/leaching experience in any of the 
subjects mentioned in EQ(A) above. 
DESIRABLE: Experience of teaching in 
Academic Institutions in North Eastern 
Region of India. DUTIES: To teach 
Behavioural Science, Sociology, 
Anthropology and allied subjecls relating 
to Police funclions to the Police Officers of 
the rank of Dy. SP to Sub-Inspectors 
attending Basic and Advanced-courses 
and to pertorm other training and 
admirtistralive duties that may be assigned 
by the Director, NEPA from time to time. 
HO: North Eastern Police Academy; 
Meghalaya. ANY SPECIAL CONCE 
SSIONS: Reni free accommodation is 
available duly connected with the faOilities 

G. (Ref.No.F.1/296/2001-R.V) ONE 
SENIOR SCIENTIFIC OFFICER, GRADE. 
Il(BALLISTICS) IN CENTRAL FORENSIC 
SCIENCE LABORATORY, CENTRAL 
BUREAU OF INVESTIGATION, MINISTRY 
OF HOME AFFAIRS. QUALIFICATIONS: 
ESSENTIAL: A. EDUCATIONAL: 
Masler's degree in Malhematics or Physics 
or Chemistry frame recognised UniverOity 
or equivalent. B. EXPERIENCE:'Three 
years' experience in Laboratory in fire arms 
and explosives. DES!RABLE: Doctorate 
Degree in Mathematics or PhysIcs or 
Chemistry from a recognised University or 
equivalent. DUTIES: To examine firearms 
and explosive cases, visit crime scene 
under supervision of Head of Division 
(Ballistic). HQ: New Delhi with liability to 
serve anywhere in India. - 

(Ref.No.F.1/315/20019.lII) ONE 
ASSISTANT OIRECTOR(GENERAL) IN 
NATIONAL CIVIL OEFENCE COLLEGE, 
NAGPUR, MINISTRY OF HOME AFFAIRS. 
QUALIFICATIONS: ESSENTIAL: A. 
EDUCATIONAL: Degree of a recognised 
University preferably in Science or 
equivalent. B. EXPERIENCE: Qualified in 
the Emergency Relief Officers or 
equivalent Courses at the Central 

Emergency Relief Training Iistt(Now .  
NCDC), Nagpur or similar 1rt recognised 
by Govt of India and about two yrs'exp as 
Emergency Relief Officer or Instructor in 
Emergency Relief. OR About four years 
service in the Defence Services asa' 
Commissioned Officer. DESIRABLE: 1. 
Teaching experience., 2. AdminIstrative 
experience. 3. Experience of conducting, 
dernonslrátion/excercises. j<nowtedge 

- of-WirOt 	Co 	uiOiions and First Aid.' - 
DUTIES: Instructions on Civil Defence 
Communications Fletiet Operations and 
any other work allotted by the Director from 

- time to time. Responsible for proper 
maintenance of wireless sets and 
telephone equipment in the College. He 
will be the Mess Secretary and will 
supervise mess arrange mess meetings. 
Administrative duties as may be allotted 
by the Director from time to tIme;- HO: 
Nagpui, but liable to serve anywhere in 
India. 

(Ref. No.F.1/321-2001 -R.I) ONE 
OOCTOR(GDO) GRADE II IN DELHI JAL 

BOARb, GOVT. OF NCT OF DELHI. The 
post Is reserved for Other Backward 
Classes Candidates, QUALIFICATIONS: 
ESSENTIAL: EDUCATIONAL: i) Same as 
In lfem.No.2 at(i) above. ii) Completion of 
Compulsory rotating inlernship, 
DESIRABLE: Knowledge of Hindi. 
DUTIES: TO attend the patienls through 
Departmental Dispensaries. HO: Delhi/ 
New DeliI. ANY OTHER CONDITION: 
Private:'practice of any kind whatsoever 
shall not be allowed. - 

(ROf.N0F.1/295/2001.RjlI) ONE 
LECTURER(FOAEIGN TRADE) UNDER 
DIRECTORATE OF TRAINING AND 
TECHNICAL.EDUCATION, GOVT. OF 
NATIONAL CAPITAL TERRITORY OF 
OELHIj' QUALIFICATIONS: ESSENTIAL: 
A. EDUCATIONAL: Alteast Second Class 
MastO'sDegree in Commerce (with 
Foreign Trade as one of the subject) of a 
recognised ;  University or equivalent. B. 
EXPERtENCE: About three years 
Teaching/Professional experience. 
DESIRABLE: Post Graduate. Diploma/ 
Certificate In Foreign Trade. DUTIES: 
Teaching and allied duties. HO: Delhi/New 
Delhi. 

(ROLN0FI/146/2001.R.VI) 
FOURTEEN ASSISTANT ENGINEERS 
(CIVIL) IN ANOAMAN PUBLIC WORKS 

'DEPARTMENT, ANDAMAN & NICOBAR 
ADMINISTRATION. Of the fourteen posts, 
one post(pèrmanent) is reserved for 
Scheduled Tribe Candidates and 
remaining thirteen posts (six pe(manenl 
and seven temporary) are unreserved. 

QUALIFICATIONS: ESSENTIAL: A. 
EDUCATIONAL: Degree in Civil 
Engineeiing of a recognised University or 

- equivalent.'B. EXPERIENCE: Two years 
'professional experience in Civil 
- Engineering. DUTIES: Supervision and 
execution of works of field unit, as per 
norms andstsndsrds laid down in designs, 
drawings and estimsles;To achieve targets 
fixed b:the Department successfully for 
completion of each project with due 
consideration for quality and economy and/, 
or the própermaintenance of the buildings, 
structures, areas and equipments- under 
his charge-by implOmentation of the 
policieC and general orders of the 
Department.-Preparation of the Works 
Accounts and Stores Accounts, proper 
maintenanceof-slores and their accounts 
under his. Charge and weeding out 
unserviceable stores, - inspection of 
buildings, structures, areas and equipment 
and recwd a certificate to that effect. - HO 
A& N. Island.SPECIALFEATURE$ OF 
RECRUITMENT. TO THE POST OF 
ASSISTANT ENGINEER (CIVIL) APWD. 
Depending 	upon the number of 
applications received in' response to this 
advertisement for the post of -  Assistant 
Engineer (Civil), APWD, the Commission 
may hold a RecruitmentTestatthe foItoiing 
centres tâ short list OOndidates for Interview, 
Centres: Deth'i,Port Blair, Chennai, 
Kolkaflà'Allahabad,Munibal and Dispur. 
The. candidates have tO indicate any one 
of -the above mentioned cOhtres In the Block. 

hOnd-'side -âf - the -  spacoproyide'd foi 
indicating the date ot biHh:Iir- fijiee but 

- 

 

below Ihe. space provided for  writing the 
MIDDLE NAME and SURNAME'in Part I of 
the 'Application .: Formaf. Recruitment 
Test shall' comprise of a 2 hour objective 
type questionpOper,with multipfe'choices. 
The qestionpOOhall - d&er.aIt the 
core areas taught In a BE(Civil)/ 
B.Tech.(c'ivil) 'pogrmme. The quOsti6n 
will be Set in - English-only. 'Use-of 
catcülOtOsIslidO ruiers/lo .tOtes is not - 

permitted,' The candidates havd to 
send one copy of their duly signed recent 

Continued 

supuislea in SuD-secrion(3) or Section 13 pm: 
of the IMC Act, 1956. ii) Post Graduate 4. 	(RefNo.F.1/12/2002-R-I) 	TWO 
degree qualifications 	in the concerned UROLOGISTS, MINISTRY OF HEALTH & 
seciatify i.e. M.D.(Radio-Diagnosis),. FAMILY WELFARE, DEPARTMENT OF 
DMRD or equivalent diploma of two years HEALTH, SPECIALIST GRADE II IN THE 

'duration or equivalent. B. EXPERIENCE: NON-TEACHING, SPECIALIST SUB. 
At least lhree.years leaching experience CADREOF THE CENTRAL. HEALTH 
in the concerned speciality as Sr.-Resident/ SERVICE. Of the .tO posts, one post is 

rn TutorfDeonslrator/Registrar/Leclurer after reserved for Other Backward Classes 
the requisite post gradualedegree Candidates, 	QUALIFICATIONS: 
qualifications. NOTE:i: ,The.Med!caI ESSENTIAL: A.EDUCATIONAL:i) Same 
qualifications possessed by the c'ndidates- asin Ilerir No.2 at(i) above. ii) Post Graduate 

,1shouldhavelherecognitionoftheMedical degree In the cond 1erned speciality i e 
ConciI of India NOTE II lrnsofaraspost M Ch(Urology) or4speclality Board of 
graduate medical qualifications awarded Urology(USA) 	orE"equlvatent 	B.  
by Indian Universities are'concerned,they ' 'EXPERIENCE: Thideyears experience in 
sujalso find a place In t', 	Schedules r' 

fib 	the lndiair Medical CouncilAct,'1956, as 
th 6p&i&1if6TU6iy 	fteibtaining the 
first Pdst GraduateDegree. NOTE Ito III: 

aniended from time Io,time. NOTEIII:. Same as in Item No.2sbove NOTEL:IV: 
Holderi of speciality Board of tUSA 	'In lhd -b'a"f'qualificaIions in Super- 
qualifications should complete the entire Specialities(M.Ct'i/D.M.) except in case of 
requirements of 'lhe Board concerned, holders of D.MJM.Ch of 5 years duration, 
NOTE:IV: Teachingexperienceinanyother the hotders'should,have obtained M.D. 

.posls like the post of GDMO/MO shall not (Gen Medicine) Or M.S(Gen Surgony)'or an 
1; be considered for eligibility purpose'to!. OquivOlent.qualilication as presciibed by 

recruiIment .10 the teaching-posts.' NOTE: -  said council in ifs recOmmendations on PG. 
V.: 	POrsons who have done lhei, MD Or meicaI examin'ationNOTE:V: In th case 
ctiptoma in,Rhdiology before1985 will also' -of holder'of D.M./M.Ch qualification of 5 
o eligible to.spply for the posls; of Radio- 

C\Ognosis/Radio.Therapy.. DUTIES: To 
years duration,' the period of Sr P.G.  
residency rendered in last part of said D.M./ 

imMrt theoretical and practical tnslructions M.Ch 	shall 	be 	counted 	towards 

IV 
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Name Of TePost:- 	

SWAiOQp SHARMA 
Ast. Dir. (Lecturer 	0. 

SHANKAR' 
in, iorth Easterm Po1jce 	

KENCH'S TRACE 
cademy Meghalaya. 	

SHILLONG 
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